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(Shri Sudhir GiriJ 
(b) Is the Government prepared to 

reduce the working hours of the rail-
waymen as sUliested by the Commit-
te.e on Running Allowance and diffe-
rent union~ of railway workers, so 
as to keep the workin" men efficient, 
prompt and zealous in their work? 

(C) Is the Government ready to 
provide employment to the respective 
close relatives of the men affected by 
the accident! 

(d) Would the han. Minister l~t the 
HoUSe know the number of accidents 
occurred during the period when Tri-
patbiji was incharge a.nd during Pan-
deyji's relime and the reeime of the 
present Chairman of the RailwaY 
Board! 

MR. DEPUTY -SPEAKER: It is I:ot 
correct. Why do you bring in perso-
nalities? 

SHRI SUDHlR GIRl: I am just de-
manding answer because the present 
Chairman of the Railway Board has 
been boasting of doing so many things. 

MR. DEPUTY-SPEAKER: I disal-
low the last question. 

SHRI MALLlKARJUN: In 1980-81, 
1013 accidents had taken place. There 
were three factors which were pri-
marily responsible for these accidents. 
There were about 304 accidents due to 
the failure of mechanical equipment, 
43 due to the failure .of track and one 
due to electrical equipment. As far as 
human failure is concerned, there 
were about 98 accidents wh:ch had 
()('Urred because of that. 

So far as the question of reducing 
the working hours of lacomen and 
other things are concerned, proper 
attention has been liven to the loco-
men from time· to time. They have 
been eiven all the requisite thinlS. 
They under,o felUlar test and so on 
and so forth. The appreheDBion that 
accidents occur because of lacomen Is 

not r:.ht. Even when they are on 
duty, breathalyser test is also .con-
ductE:d and the Railways are very very 
conscious to reduce the recurrence of, 
the accidents as they are occurring of 
Bnd on .... 

So far as the victims are concerned, 
we do have sympathetic attitude to-
wards them. 

13,!1 hn. 

The Lok Sabna adjourned for Lunch 
till twentll minuteB paBt Fourteen of 

the clock. 

The Lok Sabna re-aasembled after 
Lunch. at twentllfil)e minuteB past 

Fourteen of the Clock. 

[SHRI HARINATHA MISHRA in the 
Chair] 

MATTERS UNDER RULE 377 

(i) PENDING API'UCATIONS FROM 
FREEDOM FIGHT1:R8 FOR PENSION 

MR. CHAIRMAN: Matters under 
rule 377. Shri Ram Nagina Mishra. 
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(ii) NEED :1'0 PRESERVE FORESTS OF 
WYNAD IN KEaALA. 

SHR! V.' S. VIJAYARAGHAVAN 
(Palghat): Sir, I wish to raise a very 
:mportant issue concerning the large-
scale deforestation in Wynad in 
Karala. 

Wynad used to have a salubrious 
climate owing mainly to the abun-
dance of ever-green forests. Mahatma 
Gandhi had once described Wynad as 
the Kashmir of Kerala. It is lying 
adjacent to Mudumala in Tamilnadu 
and Bandipur in Karnataka. In )973, 
the Government of Kerala decltred it 
a wild-life sanctuary. The fertile soil 
and high rainfall in this area helped 
the high rate of yield of plantation 
crops like coffee, pepper, orange etc .. 

But, today the whole 'scenario has 
changed. The salubrious climate of 
Wynad has changed. It is becom~ng 
hotter and hotter every year. The na-
tural streams and fountains' are 
slllWly becoming dry. At this rate, be-
fore long this place will become totally 
inhospitable. 

The main cause of this alarming 
situation is the large-scale indlscr~ml
nate deforestation that bas taken p18ce 
In Wynad. Today,. the plantation crops 
are dying out due to the attack of 

some pests caused by the change 
in the climate pattern. Drink-
in g water is getting scarce. 81f 
the perennial water source is dryinl 
up. The Noolphuzha river, which used 
to flood the entire region, is siowly 
drying up. At this rate, the propoaed 
Noolphuzha Project, which is suppos-
ed to irrigate Noolpuzba, Nenme:li and 
Sultan Battery Panchayats, will have 
to be abandoned. 

The State Government is tryinl to 
plant teltk and eucalyptus in thete 
areas. But these trees will IIggravate 
the problem as tbe existing water 
source in their vicinity will alSO dry 
up. 

Wynad forests are a treasure house 
of rare valuable herbs of great medi-
cinal value. Deforestation has des-
troyed most of these herbs. 

In these cirCWll!l.tances, it is out" 
duty to protect these forests if we 
want to survIve. Therefore, . I urge 
upon the Central Government to issue 
necessary instI:uctions to the State Go-
vernment so that the deforestation is 
put to an end' and the precious forestS 
a re preserved. 

(iii) NEED FOR A RAILWAY LINE 
BETWEEN PHALODI AND KOLtTAT 
TO ESTABLISH A LINlt 81!T\'\1'1m 
J .USALMER AND DIilLJII. 
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